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ATFFAIRS be pleased to state :

(a) whether Government had issued any
instructions to all the State Governments and
high officials during the recent Indo-Pak Con-
flict to the cffect that in the case of civilians
being killed during the hosulities the officers of
the area concerned should visit the bereaved
families and console them ; and

(b) if so, how far these instructions were
carried out ? |
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+[THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) and (b) Government has
taken steps to provide rcasonable financial relief
to the members of the bereaved families and
other facihties such as free education to their
children etc, No specific instructions are refer-
red to in the Question were issued to the State
Governments. ]
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t{EXTRA DEPARTMENTAL EMPLOYEFS OF THE
PostaL DEPARTMENT

*3]13. SHRI RAJ NARAIN:
SHRI SITA RAM SINGH :

Will the Minister of COMMUNICATIONS
be pleased to state :

(2) the number of extra deparimertal ew-
plovecs at present working in the Postal Depart.
meat ; and

(b) what are thcir scales of pay and the
terms and conditions of their service ?]
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+[THE MINISTFR OF COMMUNICA-
TIONS (SHRI H N. BAHUGUNA): (a) As
on 31-3-1971 the number of Extra Departmental
Employecs work'ng in the Postal Department
was about two lakhs.

(b) E. D. Agents do not have a regular
cile of pay. Tlievare paid an allowance on
the Lasis of work Ioad subject 1o certatn pres-
cribed Mmmum and Maximum limts. The
allowance at present admissible to various cate-
gories of E. D Agents s as under &

Consolidated Allowance

Category
Mimmum Maxmmum
Rs. Rs. :

E D. 8. P. M. 5200 p m. 7200 p m.
E D Sorters/SRC 5200 p m. 7200 p. m.
¥.D B P.M. 2500 p m. 47.00 p m.
E.D Mail Carriers ]

(Runners) Delivery |
Agents, Postmen, > 2000 b m 4200 p m
L. B. Peon and E D. employees |

perfoiming Combined duties )
E D. Chowhidars 2000 p m. 4200 p m.
E. D. Stamp \endors 3200 p 4700 p m.
E D Messengers 3
E. D. Boy Messengers ¢ .t 20.00 p m. 42 00 p. m.

E. D. Boy Peons.

The actual amourt 1s fixed between the mi-
nmum and the maximum himus afier taling
mto consideration the work load, time spent
and distance traversed as appropriate to diffe-

tent categories of L. D Agents.

The E. D Agents are not regular employees
of the Department but are emploved on Part
Tune basis for doing Postal work. Their con-
ditions of s=1vice are regulated by the provisions
contamed 1n the Extra Departmental Agents
(Conduct and Service) Rules, 1964 |

. 1{ ] Englsh translation.
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